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From: Q-

» \~ , f '
The Registrar General, I -if "'i""mI--_
I-IighCourtofDelhi, it éé‘ _
N D lh'. 7 ,- ‘-0‘ ' ,°“’ ° ' ‘Z SHAH 7117.7 .

To ' . "fir , "'-'\:~_ _ /'i _ _ . '.
1/if The Principal Dl5iIiGI& s 555;» ii=i;i,"é"ii-i'=adquii1=r;).Tis I-Iazari Courts, Delhi.
‘ 'v Ti". nir¢=r~tr-r(l\r-nrlen-iicsii ' 'll‘ii‘l\ -ioitn-liAcademy.—D\varkn. New Delhi;

3. The Principal Secretary (I.5‘a”_w; Justice iii-iil"Leg. Affairs), Govt. of N.C. l‘ oi Delhi, -
Delhi Secretariat, LP. Estate, New Delhi. I

Sub: Regarding: Permission to Sh. Anil Kumar Chandel, an officer of Delhi iligher .
Judicial Seivice, to change his narne from “Anil Kiunar Chandel to Anil Chandhel '
and order that henceforth he will be known as "Anil Charidhel".

Sir/Madam, I - i

l am directed to forward herewith :1 copy of Notification No. 29/DHC/Gaz./G~3/2023 2
, , , . Idated 22.03.2023, on the subject cited above, for information and necessary action.

Yours Sincerely, _ *

I .
l

(S.S.Bhatnagar)
Joint Registrar (Gazette~IB) 1

for Registrar General

Ends. No. /DI-IC/Gaz./G-3/2023 Dated: _ ’

copy forwarded to the following for information and necessary action. ‘ .
1. Registrar-cum-Secretary to l-lon’ble the Chief Justice. High Court of Delhi. New

> .
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Delhi. 5 ' ‘I

.'..t.i;u

Joint Registrar-cunt-P.A. to Registrar General, High Court of Delhi, New Delhi. _ . -
Registrar (Vigilance), High Court ofDelhi, New Delhi. . I - v
Joint Registrar (Gazette-lA Branch), High Court of Delhi. New Dcllil
The officer concerned. ~
Guard File. ‘

, _ i _ ' (Surender Pal)
7001/ 3,. Deputy Registrar (Gazette-IE)
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omen or ma PRINCIPAL DISTRICT at SESSIONS moon (HOs): DELHI.
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Sub :- Regarding permission to Sh. Anil Kumar Chandel, an officer of Delhi I i
Higher Judicial Service to change his name from “ Anil Kumar Chandel" '
to “ Anil Chandel” and order that henceforth he will be known as

“ Anil Chandel“

C091/_forwarded along with its enclosure for iTIfO1'Tl'l£1l'iOTl and
necessary action to :- -

\_/f The Officer In-Charge, Administration I,II,III, Accounts, General Branch, ‘ '
Vigilance, Purchase Cell, Pool Cars Library, Record Rooms, Copying Agencies,
Web-site Coi1iiiiittee(Hii1dV and Computer Section, 'l‘is Hazari Courts, -
Delhi.

2. Sh. Anil Chanclel, Officer of Delhi Higher Judicial Service, presently
under training, Delhi Judicial Academy, Sector»14, Dwarka, New Delhi

3. The Adiniiiistrative Civil Judge, (Central), Tis Hazari, Courts, Delhi. '
4. The Sr. A.O.J / A.O J, Administration-I,II,IIl, Vigilance, Recruitment Cell,

Filing Section, Accounts Branch, Fine & Audit Section, Care-Taking Branch,
Computer Branch, Protocol Branch, LAC Branch, R & I Branch, ‘LAYERS’, ACR '
Cell, I.T.Cell, & Vulnerable Witness Deposition Complex(VWDC), Central I
District, Tis I-lazari Court, Delhi.

S. The Accounts Officer, Accounts Branch, Central District, Tis Hazari Courts,
Delhi.

6. The P.S. to Ld. Principal District 8! Sessions Judge(HQs), Room No. 302~A, ‘
'l‘is Hazari Courts, Delhi.

..<....,\M\,cawe a i
District Judge (Commercial Court)-O7 _

Officer In-charge Judicial Branch ( Central)
For Principal District 8: Sessions Judge(HQs),

Dell1iU\M/ _ .
~—*— 
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[To be published in the Delhi Gazette (Part-IV) Ordinery] '3

HIGH COURT OF DELHI: AT NEW DELHI ' 1!

NO¢;\fl /DHC/Gaz./G-3/2023 L ii

Dated: 22.03.2023

NOTIFICATION:

H0n'bIe the Chief Justice has been pleased to permit Mr. AniI- Kumar Chandel, an

officer of Delhi Higher Judicial Service, to change his narne from "Anil Kumar ChandeI" to “Anil

Chandhei" and order that henceforth he will be known as “AniI Chandhel".
.2

' II

BY'ORDER '
‘ ,iII /I I

_(KANWALJ'EEii' ARORA)
REGISTRAR?’ (VIGILANCE)
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